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2 fIgR TToTe (STHRT), 20 WL 2025

Department of Prohibition, Excise & Registration
(Registration)

Notification
The 19" May 2025
No.-IV/M1-1-4/2025-2551—In exercise of the powers conferred by clause (a) of
sub-section (i) of section 9 of the Indian Stamp Act, 1899, the Governor of Bihar is pleased to
exempt fully the stamp duty chargeable on registration of document related to transfer of 5.10 acres
of land for construction of Kendriya Vidyalaya building at CRPF Camp, Jhaphan for 99 years.
2. It shall come into force with immediate effect.

By the Order of the Governor of Bihar,
AJAY YADAYV,
Secretary to the Government.
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